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. DISTRICT MAGISTRATE, PRAYAGRAJ

To,
The Registrar,
The National Green Tribunal
Principal Bench,
New Delhi

E-Mail:- judicial-ngt@igov.in
Ref. No. 408 /5 T / 2024 Date : 10.08.2024

Subject: Submission of response/action taken report in compliance of
direction issued by Hon’ble National Green Tribunal in Original
Application No. 227/2024 Kamlesh Singh Vs. State of Uttar
Pradesh in order dated UB.D'I:'.2024.

Respected Sir,

With reference to the subject mentioned above, this is to inform you that
in compliance of order issued on dated 08.07.2024 by Hon’ble National Green
Tribunal in Original Application No. 227 of 2024 Kamlesh Singh Vs. State of
Uttar Pradesh and others, the compliance report is submitted for your kind
perusal and necessary action please.

Enecl:-As Above,

Your Sincerely,

!‘_Dls Magistrate,
rayagraj

Additional Chief Secretafy. Environment, Forest & Climate
Change, U.P. Government, Lucknow.

Divisional Commissioner, Prayagraj Division, Prayagraj.

District Magistrate, Kumbh Mela, Prayagraj.

Member Secretary, U.P. Pollution Control Board Lucknow

Copy to:-

[y

el o o

District Magistrate,
Prayagraj
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RESPONSE/ACTION TAKEN REPORT ON BEHALF OF RESPONDENT
NO-8, DISTRICT MAGISTRATE, PRAYAGRAJ IN PURSUANCE TO THE
ORDER _DATED 08.07.2024 PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, NEW DELHI IN ORIGINAL APPLICATION NO. 227
OF 2024, KAMLESH SINGH VERSUS STATE OF UP.

I. That vide its order dated 08.07.2024 the Hon'ble National Green
Tribunal, New Delhi has passed the following direction:-

TN 2. Complainant has basically raised the issue of proper
drainage and sewer system fto be installed at Prayagraj under Kumbh
Mela Smart City project. There are several issues raised but many of
thém are not concerned with the environment therefore we are not
looking into those aspects. We are confining ourselves only to those
aspects which raise issue of environment arising out of implementation
of enactments mentioned in Schedule-l of NGT Act, 2010 which
includes discharge of effluent (untreated) in the river; appropriate
treatment facility have not been available; treated water of STP is being
discharged into rivers without verifying whether they are complying with
the prescribed standards or not and same is also not being ulilized for
other purposes like power plants efc., sewer lines are not being
cleaned/de-silted causing damage to the environment; de-silting of river
has also not been resorted to so as to protect the city from flooding and
proper steps for protection of rivers from pollution being caused due to
discharge of idols during Durga Pooja, Saraswati Pooja, Ganesh Pooja
etc. have not been taken and steps for maintaining e-flow of the river
have also not been properly taken by providing adequate quantity of
water available.

3. In our view, since the issues raised are quite serious, we find
it appropriate to implead following as Respondents:-

ﬁ/
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State of Uttar Pradesh through Additional Secretary/Principal
Secretary, Environment and Forest. Bapu Bhawan, Sachivalaya
Lucknow, Uttar Pradesh.

National Mission for Clean Ganga (NMCG) Through is Director
General 1st Floor, Major Dhyan Chand National Stadium India
Gate, New Delhi - 110002.

Ministry of Jal, through Secretary, Government of India, Shram
Shakti Bhawan, Rafi Marg New Delhi-110001.

State of Uttar Pradesh, through Chief Secretary Bapu Bhawan,
Sachivalaya Lucknow, Uttar Pradesh.

Jal Shakti Department, Government of Uttar Pradesh Bapu
Bhawan, Sachivalaya Lucknow, Uttar Pradesh.

Uttar Pradesh Pollution Control Board Building No. TC-12V,
Vibhuti Khand Gomti Nagar, Lucknow - 226010 Uttar Pradesh.

District Magistrate, Kumbh Mela, Prayagraj Collectorate Building
Civil Lines, Prayagraj - 211001 Uttar Pradesh, India.

District Magistrate, Prayagraj Collectorate Building Civil Lines,
Prayagraj - 211001 Uttar Pradesh.

Prayagraj Municipal Corporation, through Commissioner
Collectorate Building, Civil Lines Prayagraj - 211001 Uttar
Pradesh.

Divisional Commissioner, Prayagraj. Collectorate Building Civil
Lines, Prayagraj - 211001 Uttar Pradesh

4. The Registry shall issue Notices to the above
Respondents who may file their response within one month.
5. Liston 13.08.2024....... !

In view of above order -report was requested from concerned

department i.e., R.O., UPPCB, Prayagraj, Executive Engineer, UP Jal

Niggm (Urban), Prayagraj, Project Manager, UP Jal Nigam (Rural),

Prayagraj, Environmental Engineer, Nagar Nigam, Prayagraj & Executive

Engineer, Irrigation Department, Prayagraj vide letter no. 405/S.T.-2024,
Dated 08.08.2024.

d‘/
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The concerned Departments submitted their report, details of

which are as follows :-

1.

Report of Project Manager, Ganga Pollution Control Unit, Prayagraj vide
their letter no. 1109/NGT/08, dated 09.08.2024 regarding sewage
generation, treatment & gap in treatment is being attached as Annexure-
01. .

Report of Executive Engineer, Construction Division, U.P. Jal Nigam
(Urban), Prayagraj vide their letter no. 1551/Sewer Line/116, dated
08.08.2024 regarding sewerage network, its cleaning & gap in sewerage
network is being attached as Annexure-02,

Report of R.O. U.P. Pollution Control Board, Prayagraj vide their letter no. G
00752/NGT O.A No. 227/2024, dated 09.08.2024 regarding quality of River
Ganga & Yamuna, quality of untapped drains & treatment of sewage
through STP's & action taken report is being attached as Annexure-03.
Report of Environmental Engineer, Nagar Nigam, Prayagraj vide their letter
no. 303/Parya/2024-25, dated 08.08.2024 regarding discharge of idols
during Pooja is being attached as Annexure-04.

Report of Executive Engineer, Flood Works Division, Prayagraj vide their
letter no. 1564/BaKakhpr/NGT, dated 09.08.2024 regarding desilting of
River & maintaining e-flow of the River is being attached as Annexure-05.

-* Distri agistrate
Prayagraj

Page3af3
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Details of Sewage Generation in Prayagraj Nagar Nigam

Nos. of Dirains Source of Sewage Generation |
R, Total
S. | Sewerage Untapped niapp Flow Sewera
y . ; Be
No. | district | puoned | (obe | (@PPINE | op | Reccived | Tapped | Untapped | "yoo o | oty
tapped) is nol atSTP | Drains Drains (Col. 7 -
Required) Col. 8)
1 2 3 4 5 6 7 8 9 10 1
1 A 3 8 2 13 106.30 29.94 3,65 76.36 109.95
2 B 5 0 0 5 57.04 47.18 0.00 9.86 57.04
3 C 2 13 0 15 51.25 33.09 13.24 18.16 64.49
4 D 7 7 0 14 73.88 27.20 4532 46.68 119.20
3 E 2 3 0 41.30 21.07 4.42 2023 | 45.72
L] J 2 1 1 1633 9.31 1.19 7.02 17.52
7 G 7 7 | 15 36.76 36.76 4.75 0.00 41.51
8 Jhunsi 9 0 1 10 11.62 11.62 1.22 0.00 12.84
Total 37 39 5 81 394.48 216.17 73.80 178.31 468.28
Hence, Total Sewage Generation in City by 81 Nos. Drains + sewerage network 468.28 MLD

Frn?;t‘é;ger

Ganga Pollution Control Unit
U.P. Jal Nigam (Rural)

Prayagraj
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Gap Analysis

There are 81 drains having total discharge 289.97 MLD (Tapped + Untapped) & sewage receive
through sewerage network at all 10 STP’s is 178.31 MLD. So, total sewage generation in Prayagraj city is
468.28 MLD (Drains + Sewerage Network) and installed capacity of STP’s is 340 MLD. Summary of
sewage generation is tabulated below.

Summary of Gap in Prayagraj Nagar Nigam in Sewage Generation

S. No. Source of sewage Discharge (ML.D)

1 Drains (Untapped) 73.80

2 Drains (Tapped) 216.17

3 Sewerage Network 178.31

- Total 468.28
Installed Capacity of STP's 340.00

Treatment through existing STP’s 394.48

Gap in treatment capacity 128. 28

Pmmger

Ganga Pollution Control Unit
U.P. Jal Nigam (Rural)
Prayagraj
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Details of Tapped drains joining river Ganga & Yamuna in Prayagraj Nagar Nigam

S, Name of Drains RIVER | Flow (MLD) | Diverted & treated on
No. sTP
1 2 3 4 5
I | Chachar Drain Yamuna 25.70 80 MLD Naini — 1 STP
2 | Drain at Gate No. 9 Yamuna 2.21
3 | Drain at Gate No, 13 Y amuna 2.03
4| Sasur Khaderi Drain Yamuna 18.50 50 MLD Numayadahi
5 | Main Ghaghar Drain Yamuna 26.58 STP
6| Karcla Bagh Drain Y amuna 0.61
7 | Karela Bagh Drain A-1 Yamuna 0.75
8 | Karela Bagh Drain A-2 Yamuna 0.74
9 | Chilla Drain Ganga 1.23 29 and 14 MLD Salori
10_| Allenganj Nala / Buxi Bund Drain Ganga 20.56 STP
Salori Drain (Partially Tapped) Ganga 11.30
11 | Mehdauri Gaon Dimin Ganga 1.48 60 MLD Rajapur STP
12 | Rasulabad Puccaghat Drain Ganga 1.63
13 | Jondhwal Rasulabad Drain (Murdaghat) Ganga 1.58
14 | Jondhwal Ghat Drain/Chhuhara Mandir Ganga 1.38
15 | Morigate Drain Ganga 8.46
16 | Drains of Daraganj Area Ganga 2.11
17 | Mumfordganj Drain Gaonga 10.56
I8 | Ponghat Nala Ganga 7.71 10 MLD Ponghat STP
19 | Kodra Nala Ganga 13.36 25 MLD Kodra STP
20 | Shantipuram Drain Ganga 4,69 14 MLD Phaphamau
21 | Basna Drain Ganga 4,62 STP
22 | Mawaiya Nala Yamuna 29.97 42 MLD Naimi =11
23 | Mahewa Ghat Drain No. | Yamuna 0.75 STP
24 | Mahewa Ghat Drain No. 2 Yamuna 0.42
25 | Mahewa Ghat Drain No. 3 Yamuna 0.61
26 | Arail Drain No. 2 (Kharkauni drzin) Yamuna 3.31
27 | Sachcha Baba Ashram Drain Yamuna 1.49
28 | Near Arail Ghat Yamuna 021
29 | 5 small drains near Gangoli Shivala Drain Ganga 1.02 16 MLD Jhunsi STP
(Augharwa Nala, Bhola Mandir Nala,Gangoli
Shivala Nala |, Gangoli Shivala Nala Il, Savitri
Nagar Nala)
30 | Dham Drain Ganga 0.44
31 | Shasiri Bridge Drain (inc. 3 small drains) Ganga .64
32 | Triveni Marg Drain | Ganga 1.15
33 | Triveni Marg Drain [l Ganga 0.62
34 | Ulta Quila | Ganga 0.33
L 35 | Uba Quila 11 Ganga 026
36 | Lotey Haren/Havelin Nala Ganga 6.53
37 | Lakkar Drain Ganga 0.63
Total 216.17
Project Manager
Ganga Pollution Control Unit

" U.P. Jal Nigam (Rural)
Prayagraj



Details of Untapped drains joining riﬁJGnnga & Yamuna in Prayagraj Nagar Nigam

::" Name of Drain River Flow in MLD
I 2 3 4
I Darivabad Kakahraghat Drain Meerapur Yamuna 2.113
2 | Dariyabad Pipalghat Drain Yamuna 0.120
3 | Salori Drain (Partialy) Ganga 8.783
4 | Shivkuti Drain No. | Ganga 1.192
5 | Shivkuti Drain No. 2 Ganga 0.162
6 | Shivkuti Drain No. 3 (North) gy Ganga 0.218
7 | Shivkuti Drain No. 4 Ganga 0.278
§ | Shivkuti Drain No. 5 Ganga 0.320
9 | Shivkuti Drain No. 6 Ganga 0.275
10 | Shivkuti Drain No. 7 (East) Ganga 0.767
11| Govindpur Colony Drain (Purani Basti) Ganga 0218
12 | Govindpur Colony Drain No. | Ganga 0.275
13 | Govindpur Colony Drain No. 2 Ganga 0.323
14 | Govindpur Colony Drain No. 3 Ganga 0.162
15 | Govindpur Colony Drain No. 4 Canga 0.271
16 | Jondhwal Drain Ganga 6.753
17__| Shankarghat Drain -01 Ganga 0.444
18 | Shankarghat Drain -02 i Ganga 0.946
19 | A.D.A. Colony Drain / Jwaladevi Ganga 4.277
20 | Shankarghat Colony Drain (Mear Phaphamau Bridge) Ganga 0.951
21 | Rajapur Drain Ganga 27.166
22 | Sadar Bazar Drain Ganga 4,787
23| Nelru Park Nala Gange 2719
24 | Yadavpur drain Ganga 0.651
25 | Dariyabad Jogighat Drain Mecrapur Yamuna 0.510
26 | Balua ghat JCC Backside Yamuna 0.150
27 | Drain near Chachar Drain/Bargad Ghat Meerapur Yamuna 0.190
28 | Ghaghar Drain [-A / Sadiyapur Drain Yamuna 0.260
20 | Ghaghar Drain 1-Al Yamuna 0.210
30 | Ghaghar Drain 1-B/Harshvardhan Drain Yamuna 0.100
31 | Indira Awas Drain / Jai Gurudev Ashram Drain Ganga 1.190
32 | Mahewa Pasi Tola Drain No. | Yamuna 0.720
33 | Mahewa Pasi Tola Drain No. 2 Yamuna 0.410
34 | Mahewa Pasi Tola Drain No. 3 Yamuna 0.620
35 | Mahewa Pasi Tala Drain No. 4 Yamuna 0310
36 | Mahewa Pasi Tola Drain No. 5 Yamuna 0.410
37 | Baretha/Kashipur Ganga 1.050
38 | 3 small drain near mahewa ghat Yamuna 2.111
39 | Gokula Drain Ganga 1.220
40 | Baswar Yamuna 0.170
41 | Madouka Yamuna 0
42 | Co-operative drain Ganga 0
43 | Fort Drain no. - | Yamuna 0
44 Fort Drain no. - 2 Yamuns [1]
Total 73.80
Note:-
I- Drain mentioned at Sr. No. 42,43 & 44 are having dry weather flow Zero so there is no requirement of tapping and
treatment,

2-  Drain mentioned at Sr. No. 41, the drain presently under construction but flow is expected so there is requirement of

tapping and treatment.
3- Treatment of drains mentioned at Sr. No. 39 & 40 will be done via onsite treatment by N:gm:l'\‘é:xfdr:yag:rjﬂl P

Jal Nigam (Urban).
Project Manager
Ganga Pollution Control Unit
" U.P. Jal Nigam (Rural)

Memsnarai



Action plan for treatment of Nnﬁ%ng waste water & tapping of untapped drains in
Prayagraj Nagar Nigam

s | Action Plan Nos of | Discharge | Capacity
No. | trains (MLD) of
! for Proposcd
tapping sTr
[ ’ (MLD)
1 | 2 3 4 5
.-_‘t Pl‘ﬁj{"l‘l\ Sanctioned under Namami Gange Programme I
I | Interception and  Diversion of 7 Drains and 7 45.32 90
Augmentation of Rajapur STP Capacity by 90 MLD-
| Project was sanctioned on dated 27.01.2023. For Execution
- of work E-Tender was invited, which consent on Financial
Bid Evaluation Report from NMCG, New Delhi received
on dated 02.08.2024 After issuance of LOA the execution
__ work shall be completed in 18 months.
2 lntt.ruplmn and  Diversion of 13 Drains and 13 13.24 43
- Augmentation of Salori STP Capacity by 43 MLD -
' Work was awarded on dated 23.02.2024 and is under
progress. Date of start is 19.03.2024 and Date ol |
Completion is 18.08.2025. .
-3 | Interception  and  Diversion of 02 Drains  and 2 224 50 '
| Augmentation of Naini-1 STP Capacity by 50 MLD- For
’ Exccution of work E-Tender was invited, which consent on
- Technical Bid Evaluation Report from NMCG, New Delhi
| received on dated 18.07.2024. Financial bid was opened on
dated 24.07.2024 which is under review. After issuance of
| LOA the exceution work shall be completed in 16 months.
B B Sub Total - A 22 60.80 183

Work Proposed for Onsite Treatment of Drains which will not be tapped before

upcoming Mahakumbh-20235

B

]

[ 5=}

The completion time for the works of tapping of 22 drains (60.80 MLD) proposed under Namami
(iange Programme is going beyond Mahakumbh-2025 period. Therefore, considering the pollution
potential during Mahakumbh- 2025 and to maintain river water quality for the pilgrimage a proposal to
treat the waste water of these untapped drains through Onsite Treatment was sent to NMCG, New Delhi.
I'he project is sanctioned by NMCG, New Delhi on dated 24.07.2024 amounting Rs. 55.57 Cr. (AA&ES
Enclosed). | he further action is to be taken by Nagar Nigam, Prayagarj/UP Jal Nigam (Urban).

- Projects sanctioned under Mahakumbh - 2025

- Programme .
Interception and Diversion of 02 Drains :- Work is under 2 .37 Alter
progress  under  Mahakumbh-2025 Program. This is tapping,
expected that execution work shall be completed in these

| September, 2024 (1o be treated at 25 MLD Kodm ST1'), e 9 drains will
Inluu[almrt and Diversion of Jai Gurn Dev drain - | .19 be treated
Work 15 under progress under Maliakumbh-2025 Program. ot existing

| This s expected that execution work shall be completed in STP's.

| September, 2024 (To be treated ot 14 MLD Phaphamau

| STP). e

Project Manager

Ganga Pollution Control Unit
" U.P. Jal Nigam (Rural)

Prayagraj



Pravagraj

£Q
S, Action Plan I Nos of | Discharge | Capacity
No. drains (MLD}) of
for Proposed
tapping sSTP
= (MLD)
. ! 3 4 3
31 Interception and Diversion of 6 no. drains of Mahewn, 6 4.58 ]
4014 MLD & 1.83 MLD SPS :- Work is under progress
under Mahakumbh-2025 Program. This is expected that
execution work shall be completed in November, 2024 (To
be treated at 42 MLD Naini-ll STP & 80 MLD Naini-|
STP).
4 | Intereeption and Diversion of Madauka drain & 4.71 1 0
MLD SPS: - Work is under progress under Mahakumbh-
2023 Program. This is expected that exccution work shall
be completed in November, 2024 (To be treated at 42 MLD
Naini-11 STP).
(Note : - This drain is under construction, present flow is
sero but after construction of the drain flow shall be
received., )
5 | Interception and Diversion of Kashipur drain & 1.52 1 1.05
MLD SPS: - Work 1s under progress under Mahakumbh-
2023 Program. This is expected that execution work shall
be complated in November, 2024 (To be treated at 10 MLD
Ponghat STP).
6 | Interception and Diversion of 6 no. drains of Baluaghat 6 1.42
area & L.75 MLD SPS: - Work is under progress under
Malwhumbh-2025  Program, This is expected that
execution work shall be completed in November, 2024 (To
be treated at 80 MLD Naini-1 STP).
Sub Total - B 17 11.61
Total (A+11) 39 72.41 153
C | Tapping not required
1 | Dryv weather flow zero 3 0
2 Drains hm'ir_xg_lrnw flow & low organic load (Treatment of 2 1.39
these drains will be done via onsite treatment by Nagar
Nigam. Pravagari/UP Jal Nigam (Urban))
Sub Total - C 5 1.39
Grand Total (A+B+C) 44 73.80 183
_ Project Manager
»anga Pollution Control Unit
U.P. Jal Nigam (Rural)
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Information related to NGT OA - 227/2024 Kamlesh Singh vs State of

UP and Others

Beport ol STP:-
14 MLD STP Salori is belng maintained by U.P. Jal Nigam (Urban) .This Sewage Treatment Plant is Based on

Sequential Batch Reactor(SBR Technology) and the treated effluent of this STP have been designed for

meeting following treated efMluent standards : -
{(i)BOD -Less than 20 mg/ litre

(ii) TS5- Less than 20 mg/litre

(1ii) COD- Less than 100 mg/litre

[iv)Feacal Coliform ~Less than 1000 MPN Per 100 ml

The Test Report of treated effluent samples collected by UPPCB for the month of Jan 2024 to june 2024 is
attached as annexure-1. As per the attached Report ,the STP is meeting the desired treated effluent
parameters. No Untreated Sewage s being discharged from this STP. Daily monitoring of Treated Effluent is

being done at Laboratory situated in STP Campus.

2- Reports of Tapped Drain:-

Out of 81 Drains in Nagar Nigam Prayagraj following 05 Drains are Proposed to be Tapped by U.P. Jal
Nigam (Urban).

i Karelabagh Drain.
ii. Karelabagh Drain A-1

iiL ,, Karelabagh Drain A-2

iv.  Nehru Park Drain
v. Yadavpur Drain

Drains at Serial no. 01 to 03 and 05 have been tapped with Sewerage Network and for Drains at

Serial no. 04, the work of Interception and Diversion Is in Progress under Mahakumbh- 2025 Programme,
which will be completed by 31.10.2024.

Apart from this Remediation / Treatment of following 22 Nos Untapped drains will be carried out

by U P Jal Nigam(Urban) on behalf of Nagar Nigam Prayagraj as executing Agency during Maha Kumbh
Mela Period .The Project for Remediation of Untapped Drains has been approved by National Mission for
Clean Ganga(NMCG) Vide AAES No- Pr-12012/4/2024-0/o Project Development (UP) NMCG Dated

24.07.2024.

C@Euown
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Rajapur Drain- 27.166 MLD
ADA Colony Drain/ Jwala Devi Drain - 4.277 Mid
jondhwal Drain- 6,753 MLD

Shankar Ghat Drain No. 01 - 0.444 MLD

Shankar Ghat Drain No. 02- 0.946 MLD

Shankar Ghat Colony Drain (Near Phaphamau Bridge)- 0.951 MLD
Sadar Bazar Drain -4.787 MLD

Salort Drain(Partially) - 8.783 MLD

Shivkuti Drain No. 05- 0.320 MLD

Shivkuti Drain No. 06- 0.275 MLD

Shivkuti Drain Ne. 07(East)- 0.767 MLD

Covindpur Colony Drain (Purani Basti)- 0.218 MLD
Govindpur Colony Drain No 1-0.275 MLD
Govindpur Colony Drain No 2- 0323 MLD
Govindpur Colony Drain No 3- 0.162 MLD
Govindpur Colony Drain No 4- 0.271 MLD

Shivkutl Drain No 1- 1.192 MLD

Shivkutl Drain No 2- 0.16Z MLD

Shivkut! Drain No 3 (North)- 0.218 MLD

Shivkuti Drain No 4- 0.278 MLD

Sasur Khadar (Tapped but overflow) - 10.950 MLD
Dariyabad Kakaraghat Drain Mirapur- 2.113 MLD
Dariyabad Pipalghat Drain- 0.120 MLD



I pH-6.5-85,

1L BOD <= 30 mg/L,
L COD <= 100 mg/L,
IV 7SS <= 50 mg/L,

V. Fecal Coliform < = 230 MPN/100 mL,
Vi DO>=5mg/L
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Fur the Proposed Remediation/Treatment of Drains Tenders have beea floated by Superintending Engineer.
toastruction Cincle, U P fal Nigam (Urban),Prayagraj vide Letter No -688/Maha Kumbh-2025/648 Dated
05082024 Techmcal Bid will be Opened on 30.08.2024 . The Treated EfMluent parameters of this proposed
Treatment methodology as approved by Natianal Mission for Clean Ganga in its 55 Executive Committee(tC]
mevting dated 05.07.2024 are as lellows:

Sewer House Connection

S S P % S S O

| Hm

Sr. Sewerage Towl  Total ":Emm Sewer “:: el B O O il

No. Distrit  Road  Laid | by Jal Kal |Line to be HH wi | i leatanel

Leagth BYUPIN| Vibhag | laia | 0¥ |

2025) | (Nos) daone

(km)  (km) (Nos.) | (Nos.)
*) 1 am) | em) |
(Nos.)

"1 A 31038 30500 | 22000 | 8500 538 | 54819 | 53263 | 26573 | 26690 1556

27 B 22191 21371 | 20371 | 1000 .| 820 | 48602 | 43661 | 27000 | 16661 4*:?4_1"]

I S N : |

3| C | 22247 22004 | 14504 | 7500 243 | 29145 | 28097 | 22500 | 5597 | 1048 |

| . e | S ——— e |

' D, 53617 50500 33000 | 17500 | 3117 | 61905 | 43852 | 26140 17712 ‘lﬁﬂﬁii

5 E 18110 17410 | 15760 | 000 7.00 | 39195 | 33807 | 29103 | 4704 | 5388 |

T F(nc | i i |

6 Extende 286 @ 4000 | 000 | 4000 | 24600 16859 | 4756 | 4756 | 0 | 12103
d Area

| M L Ip |

G (inc. ; |

7 Extende 728 | 000 | 000 000 | 72800 | 45000 0 0 0 | 45000
d Area)

e — -+t |
| (inc.

8 Extende 686 | 000 | 0.00 000 | 68600 | 34593 0 0 0 | 40345
d Area)

| B&E | b= T & 1 -]

Extende| 330 | 0.00 0.00 0.00 336.00 | 24550 0 0 | 34550
d Area

" i & l P - s |

Total 3508.03 1457.851072.85 385.00 |2050.18 354668 | 207436 | 136072 71364 147232

4~  Gap Analysis

Fu

At Present, there is requirement of Laying 2066.68 Km Sewerage Network and 166456 nos. of Domestic

Sewer House Connection in Nagar Nigam , Prayagraj.
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For 100 wards of Nagar Nigam Prayagraj (including extended areas Jwhich are densely populated
the following proposals have been made in City Water Action plan of AMRUT 2.0:-

1) Sewerage Network and Sewer House Connection Scheme in Sewerage District A,B,C and D of Prayagra)
City-Rs 350.00 Cr

7) Sewerage Network and Sewer House Connection Scheme in Sewerage District-G Naini and Naini
Extended Area of Nagar Nigam Prayagraj-Rs 382.80

3) Sewerage Network and Sewer House Connection Scheme in Sewerage District-] |husi and Jhus Extended
Area Nagar Nigam Prayagraj -Rs 364.00Cr

|| 4)Sewerage Network and Sewer House Connection Scheme in Sewerage District F - Phaphamau and
Phaphamau Extended Area of Nagar Nigam Prayagraj-Rs 350.00 Cr

5) Sewerage Network and Sewer House Connection Scheme in Jhalwa, Bamhrauli and Pipalgaon Extended
Area NagarNigam Prayagraj -Rs 425.00 Cr

All the above D5 projects are yet to be approved by State level technical committee (SLTC) and
State High Power Sttearing Committee (SHPSC) for Preparation of Detail Project Report.

For Scarcely populated extended areas of Nagar Nigam Prayagraj, treatment of faecal sludge

/Septage will be done at following Feacal Sludge Co-Treatment Plants constructed/under
construction at existing Sewage Treatment facilities.

1. 100 KLD Faecal Sludge (Co-Treatment) Plant at Naini(Under Construction)- To be
Completed by 31.08.2024

2. 50 KLD Faecal Sludge (Co-Treatment) Plant at |hunsi (Under Construction)-To be
Completed by 31.10.2024.

3. 50 KLD Faecal Sludge (Co-Treatment) Piant at Salori.- Operational

U P Jal Nigam (Rural) is preparing action plan and undertaking projects under Namami

Gange Programme for the augmentation of capacity of Sewage treatment plants in Nagar Nigam
Prayagraj .

5- Sewer Maintenance and Desilting
330 Km Sewerage Network laid in under ]NNURM Programme in Sewerage District - D of
Nagar Nigam PrayagrajComprising of Wards Ashok Nagar, Newada, Ganganagar,
Rajapur, Muirabad, Mehdauri, Teliarganj, Mumfordganj, Allenganj, Old Katra , New
katra, Colnelgan] ,Tagore Town ,George Town,(Civil Lines , Alopibagh, Daraganj,
Madhwapur. and 157 Km Sewerage Network laid under NGRBA Programme in Sewerage

District -E of Nagar Nigam Prayagraj Comprising of Wards- Harwara . Jayantipur
Transport Nagar , Mundera , Preetam Nagar, Neem Sarai ;

a ¥
maintained by U P Jal Nigam (Urban) on behalf of Nagar Nigam Fm::;;fem Sarai. is being
Regular Cleaning and Maintenance of Sewer is being done and if any incidence of Sew
Chokage or Overflow occurs the same is being addressed on priority. De-silting of t;r
sewers has also carried out at Regular Intervals especially befor ) g of the

e Monsoon season.
L_——_
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¢ Eollowing Schemes have been proposed under Maha Kumbh Mela 2024-25

1)Interception and Diversion of Nehru Park Drain and Yadavpur Drain-Rs 1602.44 lacs

2)Laying uf Sewerage Network and Sewer House Connection works in Sewerage District E
of Nagar Nigam Prayagraj-Rs 5507.49 lacs

3)Construction of 100 KLD Co-Treatment Plant in Naini-Rs 583.08 lacs

4)Construction of 50 KLD Co-Treatment Plant in Jhusi-Rs 451.32 lacs

5)Repair of Civil works and Augmentation of capacity of Alopibagh IPS-Rs 1891.01 Lacs

6)Laying of Rising main from Alopibagh IPS to Mumfordganj SPS-Rs 5140.00 lacs
7)Repair of Mori Gate and Daraganj SPS- Rs 324.08 lacs

8)Repair of Civil works and Augmentation of capacity of Allahpur SPS-Rs 588.37 lacs
9)Laying Of Sewerage Network in Kumbh mela sector 1 and 2- Rs 301.94 lacs

10)Laying of sewerage network in Kumbh mela sectors on jhusi side-Rs 324.62 lacs

11)Repair of Damaged Sewer line and manhole JReplacement of damaged manhole cover
Etc-Rs 1490.61 lacs.

12) Construction of 03 Nos Temporary Frefabricated Sewage /Feacal Treatment plants on
Jhunsi and Phaphamau side of Mela Area

All the above projects will be completed by October 2024.

(}L'A&\mlr

Wnsuuchun Division-1
U P Jal Nigam{Urban)

Prayagraj
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To, E-Mail
The Registrar,
The National Green Tribunal
Principal Bench,
New Delhi
E-Mail:- judicial-n

Subject:Submission of response/action taken report in compliance of
direction issued by Hon’ble National Green Tribunal in Original
Application No. 227/2024 Kamlesh Singh Vs, State of Uttar Pradesh
in order dated 08.07.2024.

Sir,

With reference to the subject mentioned above, this is to inform you that in
compliance of order issued on dated 08.07.2024 by Hon'ble National Green
Tribunal in Original Application No. 227 of 2024 Kamlesh Singh Vs. State of Uttar
Pradesh and others, the compliance report is submitted for your kind perusal and

necessary action please.

Encl:-As Above.

Your Sincerely

D
(Dr. S. C. Shukla)
Regional Officer

-

Copy to:-
1. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board

Lucknow for information.
2. Chief Law Officer, U.P. Pollution Control Board Lucknow for

information.
3. Sri Pradeep Misra, Advocate on Record, Hon'ble Supreme

Court/NGT, B-235, Sector-19, Noida, for perusal and necessary

action please. /

Regional Officer

guanil PA-AERO, COM
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RESPONSE/ACTION TAKEN REPORT ON BEHALF OF RESPONDENT
NO-6, UTTAR PRADESH POLLUTION CONTROL BOARD IN
PURSUANCE TO THE ORDER DATED 08.07.2024 PASSED BY THE
HON'BLE _NATIONAL GREEN TRIBUNAL, NEW DELHI IN ORIGINAL
APPLICATION NO. 227 OF 2024, KAMLESH SINGH VERSUS STATE OF

uP.

1. That vide its order dated 08.07.2024 the Hon'ble National Green
Tribunal, New Delhi has passed the following direction:-

G 2. Complainant has basically raised the issue of proper
drainage and sewer system to be installed at Prayagraj under Kumbh
Mela Smart City project. There are several issues raised but many of
them are not concerned with the environment therefore we are not
looking into those aspects. We are confining ourselves only to those
aspects which raise issue of environment arising out of implementation
of enactments mentioned in Schedule-l of NGT Act, 2010 which
includes discharge of effluent (untreated) in the river, appropriate
treatment facility have not been available; treated water of STP is being
discharged into rivers without verifying whether they are complying with
the prescribed standards or not and same is also not being utilized for
other purposes like power plants efc.; sewer lines are not being
cleaned/de-silted causing damage to the environment; de-silting of river
has also not been resorted to so as to protect the city from flooding and
proper steps for protection of rivers from pollution being caused due to
discharge of idols during Durga Pooja, Saraswati Pooja, Ganesh Pooja
etc. have not been taken and steps for maintaining e-flow of the river
have also not been properly taken by providing adequate quantity of
water available.

3. In our view, since the issues raised are quite serious, we find
it appropriate to implead following as Respondents:-

G Page10f7



62
i. State of Uttar Pradesh through Additional Secretary/Principal

Secretary, Environment and Forest. Bapu Bhawan, Sachivalaya
Lucknow, Uttar Pradesh.

ii. National Mission for Clean Ganga (NMCG) Through is Director

General 1st Floor, Major Dhyan Chand National Stadium India
Gate, New Delhi - 110002.

iii.  Ministry of Jal, through Secretary, Government of India, Shram
Shakti Bhawan, Rafi Marg New Delhi-110001.

iv. Slate of Uttar Pradesh, through Chief Secretary Bapu Bhawan,
Sachivalaya Lucknow, Ultar Pradesh.

V. Jal Shakti Department, Government of Ultar Pradesh Bapu
Bhawan, Sachivalaya Lucknow, Uttar Pradesh.

Vi. Uttar Pradesh Pollution Control Board Building No. TC-12V,
Vibhuti Khand Gomti Nagar, Lucknow - 226010 Uttar Pradesh.
Vii.  District Magistrate, Kumbh Mela, Prayagraj Collectorate Building
Civil Lines, Prayagraj - 211001 Uttar Pradesh, India.
Viii.  District Magistrate, Prayagraj Collectorate Building Civil Lines,
Prayagraj - 211001 Uttar Pradesh.

iXx. Prayagraj Municipal Corporation, through Commissioner
Collectorate Building, Civil Lines Prayagraj - 211001 Uttar
Pradesh.

X. Divisional Commissioner, Prayagraj. Collectorate Building Civil
Lines, Prayagraj - 211001 Uttar Pradesh

4. The Registry shall issue Notices to the above
Respondents who may file their response within one month.
5. Liston 13.08.2024....... ;
That Response/Action Taken Report in compliance of Hon'ble
NGT order dt. 08.07.2024 is as follows :-

Details of Sewage generation in Prayagraj Nagar Nigam, Prayaqraj
Project Manager, Ganga Pollution Control Unit, U.P. Jal Nigam

(Rural), Prayagraj has informed that presently total sewage generation in

Prayagraj city through 81 nos. drains and sewerage network is about

i
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468.28 MLD out of which 394.48 MLD sewage is treated through existing
10 STP's. Total gap in treatment capacity is 128.28 MLD. Details of
sewage generation & gap analysis is being attached as Annexure-01
and 02 to this response.

Project Manager, Ganga Pollution Control Unit, U.P. Jal Nigam
(Rural), Prayagraj has informed regarding tapped & untapped drains
joining River Ganga & Yamuna in Prayagraj Nagar Nigam, Prayagraj.
Details of tapped drains & untapped drains joining River Ganga &
Yamuna is being attached as Annexure-03 and 04 to this response.

Project Manager has also informed regarding action plan for treatment
of remaining waste water through 03 additional STPs with total capacity
of 183 MLD to fulfill the gap in sewage generation and treatment, along
with tapping of untapped drains in Prayagraj Nagar Nigam, Prayagraj. A
project for Onsite Treatment of Drains to treat the waste water of those
untapped drains whose completion time for Gange Programme is going
beyond Mahakumbh-2025 period, of Rs 55.57 crores, sanctioned by
NMCG, New Delhi on 24.7.2024 will be executed by Nagar Nigam,
Prayagarj/UP Jal Nigam (Urban), to maintain river water quality for the
pilgrimage. The details of 03 additional STPs and above sanctioned
project is Annexed as Annexure-05 to this response.

The officials of the UPPCB, Prayagraj have inspected the site of the
40 untapped drains i.e. 25 drains meeting to River Ganga & 15 drains
meeting to River Yamuna at Prayagraj on 30.07.2024 & 31.07.2024.

That the Water quality of 25 drains discharging into River Ganga and
15 drains discharging into River Yamuna as per analysis of samples
taken at different sampling points in Prayagraj is being attached as
Annexure-06 & 07 to this response. As per the attached analysis report,
the parameters were found beyond the prescribed norms.

~— Page3of7
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The officials of the UPPCB, Prayagraj has inspected the 10 STP's
functional in Prayagraj on dt. 30.07.2024. The details of STP's are

tabulated below :-

[-TH Name of Design Yeur of Technology Status Name of Reciplent
No. STP Capacity | """ Agency for | aquatic body of
[MLD] == operation treated sewage
of 8TPs
UP Jal Directly
01 Naini 80 2021 ASP Operational Nigam discharging into
(Rural) River Yamuna
UP Jal Directly
02 Naini 42 2023 FCR Operational Nigam discharging into
{Rural) River Yamuna
UP Jal Directly
03 | Numayadani 50 2020 Bio-Tower | Operational Nigam Discharging into
andAGE: {Rural) River Yamuna
UP Jal Directly
04 Salori 29 2020 FAB Operational Nigam Discharging into
{Rural] River Ganga
UP Jal Directly
05 Saloni 14 2016 SBR Operational Nigam discharging into
{Urban) River Ganga
UP Jal Directly |
06 Rajapur 60 2021 UASB Operational Nigam discharging into
{Rural) River Ganga.
Bio-Tower s S
o7 Kedra 25 2020 il AR Operational Nigam discharging into
[Rural) River CGanga.
Bio-Tower T Ehrechy.
08 Ponghat 10 2020 ot R Operational Nignm discharging into
(Rural) River Ganga
UP Jal Directly
09 | Phaphamau 14 2023 FCR Operational Nigam discharging into
(Rural) River Ganga
UP Jal Directly
10 Jhunsi 16 2023 FCR Operational Nigam discharging into
(Rural) River Ganga J

e B
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That the samples of the all STPs were collected by the officials of the
Regional Office, UPPCB, Prayagraj and same were analysed in Regional
Laboratory, UPPCB, Prayagraj. Analysis report of treated sewage of STP's
is being attached as Annexure-08. The Results are tabulated below:-

Parameters
Name and Date of g
:;. Mdvwedl | Sampe hH:l T.5.5. | B.O.D. | C.O.D ot e
STP collection e i | ik | PN/ | (MPN/
80 MLD STP
1. Naini, 30.07.2024 ““;"f 741 | 86 242 98 21000 | 680
Prayagra]
42 MLD STP
2. Hiing, 30.07.2024 D“sﬂ;;"' 726 | 90 256 104 | 17000 | 680
Prayagraj
50 MLD STP
3. | Numayadahi, | 30.07.2024 D“?:Tl’; of | 732 | 80 23.4 52 15000 | 450
Prayagraj
20 MLD STP ——
4. Salori, 30.07.2024 us*rpa 7.38 | 02 27.4 114 35000 920
Prayagraj
14 MLD STP Saikirol
5. Salori, 30.07.2024 ;;P" 746 | 88 26.2 110 8400 400
Prayagraj
SOMTR 0% Outlet of
6. Rajapur, | 30.07.2024 iy 7.44 | 94 28.4 108 | 24000 680
Prayagraj
25 MLD STP
7. Kodra, 30.07.2024 O“S'f:; of | 788 o2 26.6 106 13000 450
Prayagraj
10 MLD STP
8. Ponghat, | 30.07.2024 D“S‘}r‘;“" 7.42 | 84 24.4 102 | 7000 400
Prayagraj
14 MLD STP
9. | Phaphamav, | 30.07.202¢ [ Wt | 740 | 86 | 254 | 104 | 7000 | 400
Prayagraj
16 MLD STP
[
10. | Jhunsi, | 12.07.2024 D“S“;“ 704 | 74 23.4 70 9400 400
Prayagraj
6-5- | <100 3o 250 000
Prescribed limit as per EPA 9.0 - <1

That the water samples of River Ganga & River Yamuna were
collected at different sampling points in Prayagraj by the officials of the
Regional Office, UPPCB, Prayagraj and same were analysed in Regional

PageSof7




66

Laboratory, UPPCB, Prayagraj. Water quality of River Ganga & River
Yamuna is being attached Annexure-09 . The Results are tabulated below:-

8. Location of Date of Parameters
N. | Sampling point sample pH D.O. B.0.D. | C.0.D, Total Feacal
collection (mg/l) | (mg/l) | (mg/l) | Coliform Coliform
(MPN/100 |MPN/100
ml) ml)
1 River Ganga
Upstream Near
i 0.07.2024 | 541 | 79 2.5 8.0 1300 450
Prayagraj
2 River Ganga
Downstream nea
ey ©| 30072024 | gox | 4 28 | 120 | 1700 930
Prayagraj
3 River Ganga at 2024
g : arej 20,07 8.17 7.7 2.7 10.0 1500 610
ANgAam, Ya
4 River Ganga
Downstream after
fl ith
s u:m N 30072034 | a45 | 25 | 29 | is0 | 100 780
River Yamuna near
Chhatnag Ghat,
Prayagraj
5 River Yamuna at
Sarswati Ghat, 3007.2024 | go7 | 7.8 2.6 8.8 1300 610
Prayagraj
500 MPN/ 100
Stapdards Betwe | ml (Desirable)
Primary Water Quality Criteria for :51 e ::1 ) ) 2500
bathing Water (Water used for | ~° | more | O MPN/ mﬂ ml
organised outdoor bathing) — (Maximum
permissible)

Environmental Engineer, Prayagraj Nagar Nigam, Prayagraj has
submitted report to Regional Officer, UPPCB, Prayagraj regarding steps
taken for abatement of pollution due to Idols immersion during Durga Pooja
in river Ganga vide letter no. 300/Parya/2024-25, dt. 08.08.2024. A copy is

annexed Annexure-10.

i S
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That there is no problem of maintaining E-Flow during rainy season
but during lean period additional water is released from Bhimgoda Dam
Haridwar and Narora Barrage, Bulandshahar by Irrigation Department for
maintaining E-flow.

Action Taken

UPPCB has imposed Environmental Compensation against Prayagraj
Nagar Nigam, Prayagraj in compliance of the Hon'ble Tribunal Order dated
21.05.2020 in OA No 593 of 2017 Paryavaran Suraksha Samiti & Ors.
versus Union of India & Ors. vide letter dt 09.08.2024 amounting Rs. 129
Crore for untreated sewage being discharged in River Ganga & Yamuna
after following due process as per law. The copy of the letter dated
09.08.2024 is being attached herewith as Annexure-11 to this response.

UPPCB is regularly monitoring the status of effective operation of STP
and Environmental compensation of Rs 25000, Rs 25000 and Rs 37500 has
been imposed on 20.3.2023 against defaulter 25 MLD Kodra STP, 10 MLD
Ponghat STP and 80 MLD Naini STP due to previous default, and letter has
also been sent to District Magistrate, Prayagra] for realization of
Environmental Compensation as Land revenue vide letter dated 12.01.2024.
The copy of the letter dated 12.01.2024 is attached herewith as Annexure-
12 to this response. At present all these STPs are achieving Norms.

The above response/action taken report on behalf of the Uttar
Pradesh Pollution Control Board is submitted before the Hon'ble National
Green Tribunal for perusal and kind consideration please. \

{Dr)SC -Shukla) aﬂ\i"'.“'“
Regional Officer

U.P. Pollution Control Board
Prayagraj

Page 7 of 7
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Detalls of Sewnge Generation In Prayagraj Nagar Nigan
Nos. of Dralns ~ Source of Sewage Generation
S |§ &l Untapped Iﬂml-
. twernpe P low !
No. | distriel | 0000 Uniapped (tapplng | Necelved | Tapped | Untapped 5"‘""‘:
npped (to be is not Talal Oralas | Dralas Network | Total
tapped) alred) atsTP [ Dra (Col.7=
feq L Col. )
! 2 3 4 5 6 7 8§ | 9 10 "
| A 3 8 2 13 | fo6a0 | 2904 | 3.65 7636 | 109.95
2| B 5 0 0 5 | s704 | 4718 | 000 986 | 57.04
: c 2 13 0 1S | s125 | 33.00 | 1324 18.16 | 6449
] D 7 7 0 14 | 7388 | 27.20 | 4532 | 4668 [ 119.20
S E 2 3 0 5 | 4130 | 2107 | 442 2023 | 45.72
6| F 2 I [ 4 | 1633 | 931 | L9 702 | 1752
1] G 7 7 ! 15 | 3676 | 3676 | 4.5 0.00 | 41.51
8 | Jhunsi 9 0 | 10 11.62 11.62 1.22 000 | 1284
Total 37 39 5 81 30448 | 216.17 73.80 178.31 | 468.28
Hence, Total Sewage Generation in City by 81 Nos. Drains + sewerage network | 468.28 | MLD

Z 3|2t

e

_ Project Manager
Ganga Pollution Control Unit
U.P. Jal Nigam (Rurzal)

Prayagraj
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P 2HMNE - A

There are 81 drains having total discharge 289.97 MLD (Tapped + Untapped) & sewage receive
through sewerage network at all 10 STP's is 178.31 MLD., So, total sewage generation in Prayagraj city is
468.28 MLD (Drains + Sewerage Network) and installed capacity of STP's is 340 MLD. Summary of

sewage gencration is tabulated below,

Summary of Gap in Prayagra) Nagar Nigam in Sewage Generation

S. No, Souree of sewage Discharge (MLD)
1 Drains (Untapped) 73.80 :
" Drains (Tapped) 216,17 _
3 Sewerage Network 178.31
Total 468.28
Installed Capacity of STP's 340.00
Treatment through existing STP’s 394.48
Gap in treatment capacity 128. 28

Wﬁlﬁ'
Project Manager

Ganga Pollution Control Unit
U.P. Jzal Nigia:ﬁ (Rural)
e
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Details of Tapped drains Joinlng rlver Ganga & Yamuna In Prayagraj Nngar Nigam

-8, Name of Drains RIVER | Flow (MLD) | Diverted & treated on
No. STP
1 2 3 4 5
1 | Chachar Drnin Yamuna 25.70 80 MLD Naini=[ STP
2 _| Drain nt Gate No, 9 Yamuna 221
3 _| Drain ot Gate No, 13 Yamuna 2.03
4 | Sasur Khaderi Dmin Yamuna 18.50 50 MLD Numayadahi
5 __| Main Ghaghar Drain Yamuna 26.58 STP
6__| Karela Bagh Drain Yamuna 0,61
7_| Karcla Bagh Drain A-1 Yamuna 0,75
8 | Karcla Bagh Drain A-2 Yamuna 0.74
9 | Chilla Drain Gangpa 1.23 29 and 14 MLD Salori
10 | Allenganj Nala / Buxi Bund Drain Ganga 20.56 STP
Salori Drain (Partially Tapped) Ganga 11.30
11_| Mehdauri Gaon Drain Ganga 1.48 60 MLD Rajapur STP
12 | Rasulabad Puccaghat Drain Ganga 1.63
13 | Jondhwal Rasulabad Drain {Murdaghat} Ganga 1.58
14 | Jondhwal Ghat Drain/Chhuhara Mandir Ganga 1.38
15 | Morigate Drain Ganga .46
16 | Drains of Daraganj Area Ganga 2.11
17 | Mumfordganj Drain Ganga 10.56 _ .
18 | Ponghat Nala ! oo | Cangs 7.71 .10 MLD Ponghat STP _
19 | Kodra Nala o . ) Ganga 1336 25 MLD Kodra STP
20 | Shantipuram Drain L ian ez - o). aenga ] 469 _.14 MLD Phaphaman
21 _| Basna Drain oA S | Ganga 4.62 _ STP .
22 | Mawaiya Nala ' ' Yamuna - 25,97 | . 42MLD Nzini—II
23 | Mahewa Ghat Drain No. | Yamuna .75 STP
24 | Mahewa Ghat Drain No. 2° Yamuna _ 042
25 | Mahewa Ghat Drain No. 3. K Yamuna 0.61
26 | Arail Drain No. 2 (I(harkaum dmn} Yamuna 331
27 | Sachcha Baba Ashram Drain Yamuna 149
28 | Near Arail Ghat . Yamuna 03F - -}
29 | 5 small drains near Gangoli Shwala Drain Ganga 1.02 16 MLD Jhunsi STP
(Augharwa Nala, Bhola Mandir Nala,Gan goli '
Shivala Nala I, Gangoli Shivala Nala II, Savitri
Nagar Nala) .
30 | Dham Drain Ganga 0.44
31 | Shastri Bridge Drain (inc. 3 small drains) Ganga 0.64
32 | Triveni Marg Drain | Ganga 1,15
33 | Triveni Marg Drain 11 Ganga 0.62
34 | Ulta Quila | Ganga 0.33
35 | Ulia Quila II Sanga 0.26
36 | Lotey Haren/Havelin Nala gnngu ggg
ain anga ;
37 | Lakker D Total 216.17
. ng’m‘-‘r’
Prn]e ct Manager

Ganga Pollution Control Unit

U.P. Jal Nigam (Rural)

Prayagra]
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Details of Untapped drains joining rhy:;lcnugn & Yamuna in Prayagraj Nagar Nigam

I\S":. Name of Drain River Flow In MLD
1 2 3 4
1__| Dariynbad Kakahraghat Drain Meerapur Yamuna 2.113
2__| Dariyabad Pipalghat Drain Yamuna 0.120
3__| Salori Drain (Partialy) Ganga 8.783
4 | Shivkuti Drain No. | Ganga 1,192
5__| Shivkuti Drain No, 2 Ganga 0.162
6__| Shivkuti Drain No, 3 (Norih) Ganga 0218
7__| Shivkuti Drain No, 4 Ganga 0.278
8 | Shivkuti Drain No. 5 Ganga R
9 | Shivkuti Drain No. 6 Ganga 0.275
10_| Shivkuti Drain No, 7 (Gast) Ganga 0.767
11| Govindpur Colony Drain (Purani Basti) Ganga 0.218
12| Govindpur Colony Drain No. | Ganga 0.275
13 | Govindpur Colony Drain No. 2 Ganga 0.323
14 | Govindpur Colony Drain No. 3 Ganga 0.162
15 | Govindpur Colony Drain No. 4 Ganga 0.271
16_| Jondhwal Drain Ganga 6753
17__| Shankarghat Drain -01 Ganga 0.444
18_| Shankarghat Drain -02 Ganga 0.940
19 | A.D.A. Colony Drain / Jwaladevi __ : Ganpa 4.277
20 | Shankarghat Colony Drain (Near Phaphamau Bridge) Ganga 0.951
21 | Rajapur Drain ek Ganga 27.166
22 | Sadar Bazar Drain Ganga 4.787
23 | Nehru Park Nala Ganga 2,719
24 | Yadavpur drain Ganga 0.651
25 | Dariyabad Jogighat Drain Meerapur Yamuna 0510
26 | Balua ghat JCC Backside Yamuna ol 0.150
27 | Drain near Chachar Drain/Bargad Ghat Meerapur Yamina _ _ _| . 0.190
28 | Ghaghar Drain 1-A / Sadivapur Drain Yamuna 0.260
29 | Ghaghar Drain 1-Al : Yamuna 0210
30 | Ghaghar Drain |-B/Harshvardhan Drain _ Yamuna 0.100
31 | Indira Awas Drain / Jai Gurudev Ashram Drain - Ganga 1.190
32 | Mahewa Pasi Tola DrainNo. 1. . Yamuna 0.720
33 | Mahewa Pasi Tola Drain No. 2. Yamuna _ 0.410
34 | Mahewa Pasi Tola Drain No. 3 Yamuna_ ____ 0.620
35 | Mahewa Pasi Tola Drain No. 4 Yamuna _ 0310
36 | Mahewa Pasi Tola Drain No, 5 . Yamuna 0.410
37 | Baretha/Kashipur ' Ganga _1.050
38 | 3 small drain near mahewa ghat Yamuna 2111
39 Gokula Drain Gﬂl'lg.& 1.220
40 | Baswar Yamuna 0.170
41 Madauka Yamuna 0
42 | Co-operative drain Ganga 0
43 | Fort Drain no. -} Yamuna 0
24 | Fort Drain no.-2 s Yamuna 0
Totnl- 73.80
Nole:-

l-’

Drain menfioned ut Sr. No. 42,43 & 44 nre having dry weather flow Zero so there is no requirement of tapping and

treatmenl.
2. Draln mentloned at Sr, No, 41, the draln presently under construction but Mow Is expected so there is requirement of

tapplng and treatment.
3. Tl'l':‘ll!mnl of drafns mentioned at Sr, No, 39 & 40 will be done via onsite treatment by Nagar Nigas, Prayagari/UP
Mﬁ?ﬂ*’
e

Jal Nigam (Urban).
Project Manager

Ganga Pollution Cantrol Unit
11 0 1al Nigam (Rural)

FlAvass ms



Action plan for treatment of rem

AME T A g, T

Ong waste water & tapping of untapped drains in

; Prayagraj Nagar Nigam
No. Action Plan Nos of | Discharge Capacity
drains (MLD) of
for Proposed
tapping | SsTP
] (MLD)
A | Projects Sancti : 1Cn . 4 :
T >anctioned under Namami Gange Programme
nterception and  Diversion of 7 Drains and 7 45.32 90
Augmentation of Rajapur STP Capacity by 90 MLD-
Project was sanctioned on dated 27,01,2023. For Execution
nt: work E-Tender was invited, which consent on Financial
Bid Evaluation Report from NMCG, New Delhi received
on dated 02.08.2024 After issuance of LOA the execution
work shall be completed in 18 months.
2 |Interception and Diversion of 13 Drains and 13 13.24 43
Augmentation of Salori STP Capacity by 43 MLD -
Work was awarded on dated 23.02.2024 and is under
progress. Date of start is 19.03.2024 and Date of
Completion is 18.08.2025.
3 |Interception and Diversion of 02 Drains and 2 2.24 50
Augmentation of Naini-1 STP Capacity by 50 MLD- For
Execution of work E-Tender was invited, which consent on
Technical Bid Evaluation Report from NMCG, New Delhi
received on dated 18.07.2024. Financial bid was opened on
dated 24.07.2024 which is under review. After issuance of
LOA the execution work shall be completed in 16 months.
Sub Total - A 22 60.80 183

Work Proposed for Onsite Treatment of Drains which will not be tapped before

upeoming Mahakumbh-2025

Gange Programme is going

treat the waste walter o

The completion time for the works of tapping of 22 drains (60.80 MLD) proposed under Namami
beyond Mahakumbh-2025 period. Therefore, considering the pollution
potential during Mahakumbh- 2025 and to maintain river water quality for the pilgrimage a proposal to
f these untapped drains through Onsite Treatment was sent to NMCG, New Delhi.

The project is sanctioned by NMCG, New Delhi on dated 24.07.2024 amounting Rs. 55.57 Cr. (AA&ES
Enclosed). The further action is to be taken by.Nagar Nigam, Prayagarj/UP Jal Nigam (Urban).
B | Projects Sanctioned under Mahakumbh - 2025
] f;:eﬁ:irt?;fr and Diversion of 02 Drains ;- Work Is gnd?r 2 137 e
rogress under Mahakumbh-2025 Program, This is Sxdng,
. gru:d that execution work shall be completed in s
Expf:mbcr 2024 (To be treated at 25 MLD Kodra STP), e oo
ep ”:m and Diversion of Jai Guru Dey drain :- | 1.19 be treated
’ [mT ‘Epunr,!t:r progress under Mahakumbh-2025 Program. at existing
’l‘qﬁ; islscxpcctﬂd that execution work shall be completed in STP's.
September, 2024 (To be treated at 14 MLD Phaphamau
STP).

B i ial

Project Manager
Ganga Pollution Cantrol Unit

" U.P Jal Nigam (Rural)

Pravaoral



S, Action Plan 13 Nos of | Discharge | Capacity
No. drains | (MLD) of
for Proposed
tapping STP
(MLD)
1 2 3 q T
3 | Interception and Diversion of 6 no. drains of Mahewa, é 4.58
d.14 MLD & 1.83 MLD SPS :- Work is under progress
under Mahakumbh-2025 Program. This is expected that
execution work shall be completed in November, 2024 (To
'ISJeTPt_rJealed ot 42 MLD Naini-Il STP & 80 MLD Naini-I
4 | Interception and Diversion of Madauka drain & 4.71 1 0
MLD SPS: - Work is under progress under Mahakumbh-
2025 Program. This is expected that execution work shall
be completed in November, 2024 (To be treated at 42 MLD
Naini-1I STP),
(Note : - This drain is under construction, present flow is
zero but after construction of the drain flow shall be
received.,)
5 | Interception and Diversion of Kashipur drain & 1.52 1 1.05
MLD SPS: - Work is under progress under Mahakumbh-
2025 Program. This is expected that execution work shall
be completed in November, 2024 (To be treated at 10 MLD
Ponghat STP). .
6 | Interception and Diversion of 6 no. drains of Baluaghat 6 1.42
area & 1.75 MLD SPS: - Work is under progress under . v
Mahakumbh-2025 Program. This is' expected that
execution work shall be completed in November, 2024 (To
be treated at 80 MLD Naini-I STP).
Sub Total - B 17 ... 1161 _ ;
. Total (A+B) 39 e ¥ 183
C | Tapping not required : . '
1 | Dry weather flow zero | B 0
2 | Drains having low flow & low organic load (Treatment of g 1.39
these drains will be done via onsite treatment by Nagar
Nigam, Prayagarj/UP Jal Nigam (Urban)) : .
SubTotal-C| .5 - | 139 | ,
Grand Total (A+B+C) | 44 | "73.80. 183
Project Manager

Ganga Pollution Control Unit
U.P. Jal Nigam (Rural)

Prayagraj



Waste wate

ta

Regional Office,
U.P. Pollution Control Board,

Prayagraj

Ins di

untreated sew

Gan n

Anaia Lt -y
H

ra

Bl
No.

Loeatlon of Bampling polnt

Date of
aample
collection

Paramelters

pH

BOD
{mg/1)

1

SBalori NalafAmitabh Bacchan
Culvert before meeting with
River Ganga

30.07.2024

741

110

3590

coD
(mg/l) |

T83

94

TC

(mgff) |{MPN/mI]

2600000

(ptPN/mi)
1700000

Govindpur Colony Naln
[Purani Basti) before meeting
with River Ganga, Govindpur

Provagra

30.07.2024

7.24

114

406

248

2100000

1100000

Govindpur Nala No. 1, before
mecling with River Oanga,
Govindpur Prayagra

30.07.2024

7.38

118

290

2500000

1300000

4

Govindpur Nala No. 2, before

30.07.2024

7.1

104

J86

236

1700000

940000

meeting with River Ganga
Govindpur Prayagrnj

30.07.2024

T.34

108

378

262

2800000

1200000

Er

Govindpur Nala No. 4, before
meeting with River Gangn,
Govindpur

30.07.2024

Tar

116

390

256

2400000

1400000

T.

Shivleuti Nala No. ), belore
meeting with River Ganga,
Shiviaati

30.07.2024

7.31

118

412

1400000

790000

Shivieutl Nala No.2, before
meeting with River Ganga,
Shiviuti Prayagraj

30.07.2024

734

114

394

278

2000000

1100000

Shivicuti Nala No.3, before
meeting with River Ganga,
Shivkuti Prayagraj

30.07.2024

721

106

1300000

10.

Shivicutl Nala No.4, belore
meeting with River Gango,
Shivicuti Prayagraj

30.07.2024

733

110

376

254

2400000

1400000

Shivieuti Nala No.5, belore
meeting with River Ganga,
Shivkuti Prayagraj

30.07.2024

7.3

108

2100000

1100000

12.

Shivikuti Nala No.6, before
Shivkuti Prayagzaj

30.07.2024

T.30

130

414

252

1500000

930000

13.

Shivikuti Nala No.7, before
with River Ganga,

Shivicuti Prayagraj _

30.07.2024

124

392

246

1400000

14,

Shankarghat Colony Nala
before meeting with River
Gangn, Shankarghat

30.07.2024

7.5l

104

370

244

L700000

15.

Prayagral
Shankarghat Nala Ne. 1,
before meeting with River

Ganga, Shankarghat

Prayagrai

30.07.2024

7.59

110

242

1400000

16.

Sh.l.ﬂkll'lhll Nﬂlﬂ Ko, 2!
before meeting with River
Ganga, Shankarghat

30.07.2024

7.38

104

314

248

2600000

1100000

17.

Nala, before meeting
M“;t.;uﬂ’;nr Canga, Rajapur,
Prayogra]

30.07.2024

T.24

106

312

246

2700000

1400000

18.

ADA Coleny Nala, before
meeting with River Gangn,
near Jwaladevi Inter College,

30.07.2024

114

392

254

3300000

1700000

Pra
Jondhwal Drain, before

19,

meeting with River Oanga,
Near Chhuhar Mandir,

shankar Ghat, Prayagra)

30.07.2024

7.44

126

414

290

2600000

1400000

Mg



75

Sadar Bazar Drain, before
with River
20. mm:hm,.n?::ﬁn 30.07.2024 | 7.39 | 120 | 416 | 286 | 2200000 | 1100000
Prayagraj
Nehru Park Nala, before I
21, | meeting with River Oanga, | 30.07.2024 | 7.40 | 112 | 392 | 274 | 2500000 | 1300000
Nehru Park, Prayagraj
Yadavpur Nala, before
22. | meeting with River Ganga, 30,07.2024 | 7.32 110 386 270 2000000 | 920000
Indira Awas Dl:ain. before
. | e e ey Tobey, | 90.07.2024 | 7.34 | 112 [ a74 | 268 [ 1700000 | 680000
Kashipur Nala, before meeting
24. | with River Onnga, Kashipur, | 30.07.2024 | 7.29 | 102 | 334 254 1500000 | 930000
Gokula Drain, before meeting
25. | with River Oanga, Devrakh | 31.07.2024 | 7.30 | 92 304 240 1100000 | 450000
Kachar, Prayagra]
)
._f""—-__—.’
A M 2 ) 081200M & ﬂ‘.ﬁl“f
(Ramjas Prasad) (Rajesh Singh) (Kaushal Kumar) (Dr. 5.C. Shukla
5.A. 5.A. A.EE. Regional Officer
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|
s
Regional Office,
U.P. Pollution Control Board,
Prayagraj
Waste water quality of untapped dralns discha age Into River Yamu
Paramelera ]
;:' Loeatlon of Bampling point pHt Bop con A9 ' TC FC
- (mg/t) | (mg/t) | (mgfl) |(PN/m])| (MPN/mi)
Daryabad Kakahara Gnhal Drain, bofore
1. | meeting with River Yamuna, Meerapur, | 7.24 114 416 262 2700000 | 1400000
Prayagra )
Dariyabad Peepal Ghal Drain, bafore meeting
2, with Fiver Yamung, P | 7.8 108 400 260 2200000 1100000
Danyabad Jogl Ghat Dran, belore mectng 1700000
3 with River Yamuna, Mecrapur, P i 7.4 112 410 268 3300000
Balun Ghal JGC Backside, before meeing
g 1100000
% | win River Yamuna, Prayagra il ol sl i i
Drain Near Chachar Draivbargad Ghal,
5. | before meeling with River Yamuna, Meeragur, | 722 | 110 406 262 | 1400000 | €80000
Prayagra]
Ghaghar Drain 1-A/Sadiyapur Drain, before
6 1500000 | ©30000
medtig it Rivar Yemura, P 726 118 414 2
Ghaghar Drain 1-A 1, belore meeling with
7. 1400000
River Yamuna, Prayagra) 729 114 412 254 2800000
Ghaghar Urain 1-B/ Harshvardhan Drain
8 ' 1300000
bed with River Yomune, 7.30 118 418 264 2500000
Mahewa Pasi Tola Dran No.1 belore mecting 1
T R o 741 118 424 278 2400000 400000
Mahewa Pasl Tola Drain No.2 before meeting
0 | Ve Prisa 752 122 430 258 2000000 | 920000
Mahewa Fasl Tola Dran Mo 3 belore meetng
| (oo u 742 125 a2 258 3200000 | 1700000
Mahewa Pasi Tola Drain No.4 befare meeting
2 | b Roor Viaricias. ol 729 108 426 248 3100000 | 1700000
Mahewa Pasi Tola Drain No 5 tefore meeling
B | o e Vamuna | 7.30 110 428 254 3100000 | 1300000
3 small drain near mahewa ghat, balors
14, o il fier Vs, Prioged 732 | 108 410 250 | 1500000 | 930000
Baswar Droin, before meetng with River
7.28 116 414
B | o § F 258 1700000 | €80000
Msﬂﬂ jesh Foae g—"—*ﬁ”
(Rdmjas ) (Rajesh Singh) (Kaushal Kumar) (Dr.’S.C. Shukla) 08
S.A S5.A. A.E.E. Regional Officer



Reglonnl Office,

77

=T
Xeoy,

Lo,

LI Pollutlon Control Bonrd,

P oy -tj;

Prayngrn]
Analysis report of treated sewape of STP's operational In Prayapgra
ek Pl A0, Pyl % el it ll' e S ¢ o I fosam "' l." ————
'ngnmaolors
Namie and | Date of
- nddress of | wample - TC ¥c
nm
No. P polnt .00, | mon, | ¢con,
BTP colleotlon pll e/ | grn | e (MPN/S | (MPN/
m m
‘ § B0 100m1) | 100m1)
BO ML 51T a
L Nalnd, 30,07,2024 "::'F of 741 i 24,2 o 21000 6o
Prayngro
42 MLD 4T
2 Nainl, 20,07,2024 n':::'r 7.26 a0 2496 104 17000 6o
Proyngrad
o0 MLD BT
3. Numayndahl, | 30072024 m:l:"' 7.22 ni 214 52 15000 A50
Prayogra)
29 MLD BT of
a Salor, anorgoge | oW 7.0 " 21 114 45000 920
nTe
Provyngra]
149 MLI) 5T ;
5. Salori, 390.07.2024 n“:r: 1 was 8 462 110 #4100 400
Proyoginj
60 MLD 5T ot
. Rajapiir, 30,07, 2024 . 744 L2 A4 108 24000 [110)
Prayogrnl
25 MILD 511 eace
", Kodrn, 30.07.2024 o 7,50 " 26,6 106 13000 450
Proyagro)
10 MLD 511
Outlet of
8. Poghat, | 30072004 | T 742 | o4 | 204 | 102 | 7000 | aco
Pravyagra)
14 MLD 617 Aea
9, Phaphamay, | 30.07.2024 i 7.40 i 254 104 7900 400
Proyagraoj
16 MLD BTP Outlet of
0. | s, | 12072024 [ O 704 [ 74 | 234 | 70 | 9100 | 00
Priyagrn)
A 6.6:9.0 | <100 20 260 s
Preacelbed Himit an per I ;. = __| <1000

gy (1
{m%r%ﬁﬂ” Iﬂh{sﬁnﬁ:ﬂ

(Kaushal Kumar)

(Or, 5.C. Shik

(‘E:.%Tiﬂm w—f'i'_ﬁiﬁ,
)

A.LE.

Reglonal Officer



AT

Regional Office,
U.P. Pollution Control Board,

Asasa gyvaingp -1)

Prayagraj
Water quality of River Ganga & River Yamuna at different sampling point in Prayagraj
8. Loeatlon of Date of Parameters
N. | Sampling point sample pH D.0. B.0.D, | C.O.D, | Touul Fescl
rm Collfarm
collection mg/t) | (mg/t) | (mesh) | HORC | oo
ml) ml)
1 | River Ganga
Upstream Near
Fatehpur Ghat 30.07,2024 | 8.11 7.9 2.5 8.0 1300 450
Prayagraj
2 River Ganga
Downstream near
Shastri bridge 30.07.2024 8.25 7.6 28 12,0 1700 930
Prayagraj
3 River Ganga at
g ! j 30.07.2024 8.17 7.7 2.7 10.0 1500 610
4 River Ganga
Downstream after
confluence with
30.07.2024 | 8.13 7.5 2.9 13.0 2100 780
River Yamuna near
Chhatnag Ghat,
Prayagraj
-] River Yamuna at
Sarswati Ghat, 30.07.2024 8.07 7.8 2.6 88 1300 610
Prayagraj
Standards M 100
Primary Water Quality Criteria for | Between | 5.0mg/l | 3.0mg/l| 'm:“m
bathing Water (Water used for | 6585 | ormore | orless m’;ffm
organised outdoor bathing)
HI'E.II-HHI]

[Hamj%g

M |‘1A--. éhal""l

(kaushal Kumar)

{ﬂa]esh Singh)

AEE.

(Or. 5. cﬁ:m

Regional Officer
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HE'F__ &R UQyl TqyoT FIIH0T 9IS Avmessnay
<R’ 8 (174r PrADESH POLLUTION CONTROL BOARD
wed & et
ref.No .. 1\ A5 529 T TR - S U\ Date ... J\B\IY.....
i i,

TR ST,
e fom,
VAT |

B ol YRS R @ v @ vk A e i wfe sfre, o Rl § 9fm s
Wem-227 /2022 T RS T W2 3w oo w A wie sy Raiw osor.202¢ T w1 i T
wiftn 3w R 08072008 @ Gem 3w Fiew 2

*ssesen2. Complainant has basically raised the issue of proper drainape and sewer system Lo be installed ot Prayzgraj under
Kumbh Mela Smart City project.  There are several issues raised but many of them 2re not concerned with the environment
therefore we are not looking inlo those aspecss. We are confining ourselves only 1o those aspects which rabse issue of
environment arising out of implementation of enactments mentioned in Schedule-1 of NGT Act, 2010 which includes discharge
of effluent (untreaied) in the river; appropriate treatment facility have not been available; treated water of STP s being
dn::lm;ed info rivers without verifying whether they are complying with the preseribed standards or nol and same is abso not
MWEWWMWFMMMHmanmmMMMHH
environment; de-silting of river has also not been resorted to 50 as to protect the city from flooding and proper steps for
prokection of rivers from pollution being caused due to discharge of idols during Durga Pooja, Saraswati Poojs, Ganesh Pooja
ete. have not been taken and sicps for maintaining e-flow of the river have also not been properly taken by providing adequate
Quantity of water available.....*

TE 5 w0 prodfivdo # Remmder slogo o se3 /2017w o AR T e wRY affw
U v o A R oW R 21052020 @ SigET A T U @ wA RAlw 25082002 B Eil
anfan wida sew W dm/sagm A A Peef B O @ ewe el afgit sRofe R @6 @
L L s s

e v & 19 0R.08 2024 ) B HETTER T4
T w6 # Pranfin o @ 9w @ v m L T feAlE 3007.200¢ T
31072024 WY R mar) Friwrr AR TOr TRl W @ w9 e o3 W Sa TR e § dodo
e e m o A e W of T ¥ fm wm & wn owe Tweh sfew @ ww wowm % W sl
TIE = W T o, e @ aaefa 8 s & mn 39ie a8 1 49 W SR o TR e
o-1 G WiE e Fo—2 i AeT uS YU SO oRm T | e e, Fanwe g S qmeh it 3§
ufesfiya 6o el 4 ® @ 66 @l @ wew F TR fi warmm @ Rew P aifte i sifem omfy 2
gl afgff sfdfs e ol f W B ol £

2

weniaa HianE
= g - m‘“‘mt gt (wed )
o ™ W M 1 el ) & ™ o m
g
1 2 3 4 5 &
2 49 FTE X 500000= 245
1 | wiwR We e e o
2 | siew ure wErh e IS mmnﬁ 49 HTE X 500000= 245 Lakh
m;m% “ﬁ?ﬁ :rrhnh £ 48 78 X 500000= 245 Lakh
T i e
fire e €)
g e o4 ae 43 TIES WEH 49 WIE X 500000= 245 Lakh
4
m 49 TTE X 500000= 245 Lakh
riC] L -
s | Rrrgd e wo-7 w L |
i.-...-b.—-‘l-.l.q-ﬂ'l
A - 124, R avs, RN TR, T.C.-12 v, Vibhuti khand, Gomti Nagar,
WETE - 226010 Lucknow - 226 010
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Complainant has basically raised the issue of proper drainage and sewer system 1o be
installed at Prayagraj under Kumbh Mela Smart City project. There are several issues raised but many
of them are not concerned with the environment therefore we are not looking into those aspects. We
are confining ourselves only to those aspects which raise issue of environment arising cut of
implementation of enactments mentioned in Schedule-1 of NGT Act, 2010 which includes discharge
of effluent (untreated) in the river; appropriate treatment facility have not been available; treated
water of STP is being discharged into rivers without verifying whether they are complying with the

prescribed standards or not and same is also not being utilized for other purposes like power plants

etc., sewer lines are not being cleaned/de-silted causing damage to the environment; de-silting of
river has also not been resorted to so as to protect the city from flooding and proper steps for
protection of rivers from pollution being caused due to discharge of idols during Durga Pooja,
Saraswati Pooja, Ganesh Pooja etc. have not been taken and steps for maintaining e-flow of the river

have also not been properly taken by providing adequate quantity of water available( Anexxure-1)

IT Ay @ e | el Reorw g 8-

.. favg R
1 | Proper drainage & sewer system ! fepT ¥ T el 8 |
2 | Untreated water fewrT W TR 76 8 |
3 | Desilting of river NMCG 1 report of the committee constituted for

preparation of guidelines for works on desiltation

from Bhimgauda to Farakka, Feb. 2017 %
Frefafien e -

“River Ganga flows along the important Ghats of
Varanasi or elsewhere also, where it s
worshipped by the people. It is held to flow along
this ghats due to peculiar strata and silt deposits
together, hence dredging /desilting /mining shall
be avoided at these places entirely along the
width and at least 5 km U/S and D.S of such
places. (Anexxure-2)
o zHe Yl 74 & R F U9 desiltation
FH W FeM F7 O B, oW U@ g@ §-wm
ST BT € T I @ a8 WF sl B i &

IE @ BRI G 83 F desiltation f&E T
g T8 2
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Annexoye. =4 /-

Item No.10 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No, 22772024
Kamlesh Singh Applicant
Versus
State of Uttar Pradesh Respondent

Date of hearing: 08.07.2024

CORAM: HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'ELE DR. AFROZ AHMAD, EXPERT MEMEER

Applicant: None
Respondents: None

ORDER

1. This Original Application under Sections 14 and 15 of Mational
Green Tribunal Act, 2010 (hereinafter referred to as 'NGT Act, 2010) has
been registered on a letter petition dated 28.08.2023 received from Sho

Kamlesh Singh resident of 378/129, Alopibagh, Prayagraj.

2. Complainant has basically raised the izsue of proper drainage and
scwer system to be installed at Prayagraj under Kumbh Mela Smart City
project. There are several issues raised but many of them are not
concerned with the cnvironment therefore we are not looking into those
aspects. We are confining ourselves only to those aspects which raise
issue of environment arising out of implementation of enactments
mentioned in Schedule-] of NGT Act, 2010 which includes discharge of
effluent (untreated) in the river; appropriate treatment facility have niot

been available; treated water of STP Is belng discharged into rivers




without verifying whether thc? 6.nre complying with the prescribﬂd
standards or not and same is also not being utilized for other purposcs
like power plants etc.; sewer lines are nol being cleaned/de-silted causing
damage to the environment; de-silting of river has also not been resorted
10 s0 as to protect the city from flooding and proper steps for pmtectian of
rivers from pollution being caused due to discha rge of ldols during Durga
Pooja, Saraswati Pooja, Ganesh Pooja ete. have not been taken and steps

for maintaining e-flow of the river have also not been properly taken by

providing adequate quantity of water available.

3. In our view, since the issues raised are quite serious, we find it

appropriate to implead following as Respondents:-

(1) State of Uttar Pradesh through

Additional Secretary/Principal Secretary,
Environment and Forest.

Bapu Bhawan, Sachivalaya
Lucknow, Uttar Pradesh

(i)  National Mission for Clean Ganga (NMCG)
Through is Director General

1st Floor, Major Dhyan Chand National Stadium
India Gate, New Delhi - 110002

(iii) Ministry of Jal, through Secretary,
Government of India,
Shram Shakti Bhawan, Rafi Marg
New Delhi-110001

(iv) State of Uttar Pradesh, through Chief Secretary
Bapu Bhawan, Sachivalaya Lucknow,
Uttar Pradesh

(v Jal Shakti Department,
Government of Utlar Pradesh
Bapu Bhawan, Sachivalaya
Lucknow, Uttar Pradesh

(vi) Uttar Pradesh Pollution Control Board
Building No. 'I'C-12V, Vibhuti Khand

Gomti Nagar, Lucknow - 226010
1iiar Pradeak
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(vii) District Magistrate, Kumbh Mela, Prayagraj
Collectorate Building
Civil Lines, Prayagraj - 211001
Uttar Pradesh, Indin

(viii) District Magistrate, Prayagraj
Collectorate Building
Civil Lines, Prayagraj - 211001
Uttar Pradesh

(ix) Pravagraj Municipal Corporadtion,
through Commissioner
Collectorate Building, Civil Lines

Prayagraj - 211001
Uttar Pradesh

(x) Divisional Commissioner, Prayagraj.
Collectorate Building
Civil Lines, Prayagraj - 211001
Uttar Pradesh

4, The Registry shall issue Notices to the above Respondents who may

file their response within one month.

5. List on 13.08.2024.

Sudhir Agarwal, JM

Dr. Alroz Ahmad, EM

July 08, 2024
OA No.227/2024
A
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Governmeant of India
Ministry of Water Resources, River Development and Ganga Rejuvenation

National Mission for Clean Ganga

REPORT OF THE COMMITTEE CONSTITUTED FOR
PREPARATION OF GUIDELINES FOR WORKS ON
DE-SILTATION FROM BHIMGAUDA
(UTTARAKHAND) TO FARAKKA (WEST BENGAL)

i &
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o |I _ﬁﬁ ."J"-

"\-.|I k-"__-.__'_ ﬁ}l

wpdurs B s @ e
nsabis Tarsaegh Meesse b

Central Water and Power Research Statfnn.
Khadakwasla, Sinhagad Road, Pune

February, 2017
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dislodge such hard deposits or dredging of collected sit upstiaam or downstream of sueh hard
mmmnmmn.wwrummnmw Iherefore, restrchions
mmmmmmnummwmm

MGmMumghww“lﬁhmﬂvymaﬂmemm. where &
worshipped by !he people it is held 1o fow alang these ghats dus 19 pecubar algnment fonmed
by the rock of hard sirata and sit deposits logelher Hance, dredgng | de-siing | minng shall

be avodad at these places entirely along the widih and at least 5 km upslream and downstream
of such plapes

L T S T

Figure AIV.1: Dredging / De-silting ! Mining Restrictions for protecting river bank/
embankment profection works

AlV.32 River Banks

Dredging/ desiung / mning close o nverbanks have a hgh patential to adversely impact the
stabity of those banks. especally when dredging de-siltng’ mining occurs near the cutside of
sharp rver bonds Bank emson induced by such dredging can mesult in the pss of fland
damages o manmade structures. and adverse imoacls o envienmental rescurces Therelore
the folowing restictions are impased to bmet the polental for dredging de-siting! rmurng
induced local bed degradation which adversay mpacts the river bank sladdity

a) No areoging will be allowed within 60 m of the most upstream and downstream pont of
such Banks

b) Dresgng/ de-sitng/ mining restichons as shown n Figure AIV 2 «5all apply for the bani
congsdenad 10 be anponant,
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MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(NATIONAL MISSION FOR CLEAN GANGA)
ORDER
Mew Delhi, the 9th October, 2018

5.0.5195(E).—Wherces, the River Ganga is the most sacred and deeply revered by the people of this country
and the Ganga river basin is the largest river basin in India in terms of caichment area, conslituling twenty six per cent of
the country's land mass and supporting about half a billion population;

And whereas, River Ganga is unique as having special properties, [eatures and importance, holding reasons thal are
hydrological, geomorphological. historical, socio-cultural and cconomical with significant temporal and spatizl flow
variation:

And whereas, River Ganga has been given status of a National river and the ever increasing demand for water in the
basin for irrigation, domestic, industrial and other purposes coupled with pollution ingress from differemt sources
including domestic waste, indusirial waste, into river system is affecting the health of the said river for long;

And whereas, the Central Government is committed to restore and maintain the wholesomeness of the rivers ensuring
appropriate environment flows and simultancously preventing the pollution ingress into the said river;

And wheress, if is considered necessary to ensure that uninterrupted flows of water are maiitained throughout its length
at all times in River Gunga to ensure continuity of fiows in the river withowt altering the seasonal variations,

And whereas the Central Government vide notification 5.0, 3187(E), dated the 7" October, 2016 under the Environment
(Protzction) Act, 1986 (29 of 1986) has constituted an authority, namely, the Mational Mission for Clean Ganga for
Rejuvenation, Protection and Management of River Ganga bhasin for the following purposes, namely:-

(@) to determine the magnitude of ecological llow in the River Ganga and its tribularies required 1o be maintained at
different points in different areas at all times with the aim of ensuring water qualily and environmentally
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sustainable rejuvenation, protection and management of River Ganga and its tributaries and notifying the samc
and take or direct all such measures necessary to maintain adequate ecological Mows;

ib) 1o specify the average flow of water at specified poinis through  Hydrological Observation Stations of the River
Ganga:

(c) to devise a system for cominuous monitoring of flow of water in the River Ganga and its tributaries;

\_\.-

1.

.

And whereas the Central Government has decided to determine certain flows in the River Ganga and its
inbularics;

Now, therefore. in excrcise of the powers conferred by sub-section (3) of section 3 of the Eavironment
(Protection) Act 1986 and read with sub paragraph (3) of paragraph 39 and item(h) of sub-paragraph(2) of
paragraph 41 of the River Ganga (Rejuvenation, Protection and Management) Authorities Order, 2016, the
Ceniral Government hereby notifies the following minimum environmental fllows to be maintained at locations
downstream of structures or projects meant for diversion of river flows for purposes like irrigation, hydropower.
domestic and industrial and other requirements. namely:-

Upper Ganga River Basin Stretch starting from originating glacicrs and through respective confluences
finally meeting at Devaprayag up to Haridwar:

(%) Percentage of
o Season Months ovave) duwisg each of
preceding 10-daily period
[ Dry November to March 20
s Lean October, April and May 25
3 High Flow scason Junc to Scptember 0™

" 309 of monthly flow of High flow season,

Streich of main stem of River Ganga from Haridwar, Uttrakhand to Unnao, Uttar Pradesh
Minimum flow releases Minimum flow releases
immediately downstream of immediately dawnsiream of
barragas harrages
Location of
5. No. Barruge {fn Cumecs) {In Cumecs)
Non-Monsoon Monsoon
(Dctober to May ) {June to September)
(1) Bhimgoda a6 57
{Haridwar)
{2) Bijnor 24
i3) Marora 24 4%
(4] Kanpur 24

Cumec - Cubic Meter per second.

The above said ecological Mows are subject 1o the following, namely:-

[[}] the compliance of minimum environmental Tow is applicable 1o all exisling. under-construction and
future projects;

(ii)  the existing projecis, which curmently do not meet the norms of these environmental MNows, shall

comply and ensurc that the desired environmental flow norms are complied within a period of three
years from the date of issue of this ordes;
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(i)

{iv)

)

{v1)

!I:ﬁii::éttln:hiﬂh 15 at different stages of construction, where Fh}"i-cﬂ PrOgress on g[m has been
mdiintai am r_nade and “%'Im"“d to appropriate authority shall also make necessary provisions 1o
n the stipulated environmental flow before and after commissioning of the project.

the mini and micro projects which do not alier the fMlow characteristics of the river or stream
significantly are exempted from these environmental flows:

10 en; : " R iy
It;"“f": the release of desired quantities of water to maintain environmental flows. flow conditions in
se river reaches shall be monitored at hourly intervals from time to time:

the Central Water Commission shall be the designated authority and the custodian of the data and shall
be responsible for supervision, monitoring, regulation of flows and reporting of necessary information
to the appropriate authority as and when required and also authorised (o take emergent decisions about
the water storage norms in case of any emergency. The Central Water Commission shall submit flow
menitoring-cum-compliance report on quarterly basis to National Mission for Clean Ganga:

(vil) the concerned project developers or authoritics shall install automatic data acquisition and data

wansmission facilitics or required necessary infrastructure at project sites at appropriate locations
specified by the Central Water Commission within six months from the date of this order. The
m_t.llallal.in-m calibration, maintenance of flow monitoring facility shall be the responsibility of the
project developers or authorities and they shall submit the data to the Central Water Commission irom
time o time;

(viii} the Central Government through National Mission for Clean Ganga may direct release of additional

.

water in the River Ganga to meet special demand as and when required.

The concerned Central and State authorities shall implement demand side management plans to reduce
witer withdrawal from River Ganga by adopting good and scientific practices such as efficient method of
irrigation, reuse and recycle of water including monitoring and regulation of ground water withdrawals for
VArious purposes.

This Order shall come into force on the date of its publication in the Official Gazette.

This Order shall apply 10 the upper Ganga River Basin stanting from originating glaciers and through
respective confluences of its head tributaries finally meeting at Devaprayag up 1o Haridwar and the main
stem of River Gangs up to Unnao district of Uttar Pradesh

[F. No.- EstL.01/2016-17/11 IINMCG{Vol 11}
BAJIV KISHORE, Executive Director{Admn)

Uploaded by Dic. of Printing &t Government of India Press, Ring Road, Mayapuri. New Delhi-1 10064
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MINISTRY OF JAL SHAKTI
(Department of Water Resources, River Development and Ganga Rejuvenation)
(NATIONAL MISSION FOR CLEAN GANGA)
ORDER
New Delhi, the 14th September, 2019

5.0. 3286(E).—Whereas, the river Ganga is the most sacred and deeply revered by the people of
this country and ils river basin is the largest river basin in India in terms of catchment area and the ever
increasing demand for water in the basin for irrigation, domeslic, industrial and other purposes coupled with
pollution ingress from different sources including domestic waste, industrial waste, into river system is
affecting the health of the said river for long;

And wheréas, the Central Government is considered necessary to ensurc that uninterrupied flows of
water are maintained throughout its length at all times in river Ganga to ensure continuity of flows in the
river without altering the seasonal variations;

And whereas, vide notification number 5.0. 3187(E). dated the 7* October, 2016 published in the
Gazetie of India. Part 11, Section 3, Sub-section (i1}, the Government of India in the erstwhile Ministry of
Water Resources, River Development and Ganga Rejuvenation made the River Ganga (Rejuvenation,
Protection and Management) Authorities Order, 2016, inter alia, constituting an authority, namely, the
Mational Mission for Clean Ganga for Rejuvenation, Protection and Management of River Ganga basin for

various purposes specified therein in the said notification;

And whereas the Central Government issued an Order vide notification number 5.0. 5195(E), dated
the 9" October, 2018 (the said Order) specifying the minimum environmental Mlows to be maintained in river
Ganga in the identified stretches;

And whereas, the Central Water Commission in its capacity as the designated Authority for
supervision. regulation of flows and reporting on quarterly basis to the National Mission for Clean Ganga.
submitted a report dated 11% July, 2019 recommending that all the existing projects have provision for
releasing the mandated e-flow through controlled gaicd spillways or water ways, and structural
modifications in the body of the project may not be required for the same;

And whereas, the said recommendations of the Central Water Commission have been considered by
the Central Government;

And whereas, the Central Government is of the view that the time period of three years allowed to
the existing projects to ensure proper compliance of the mandated environmental flows specified in the said
Order, is excessive and not necessary;

Now, therefore, in exercise of the powers conferred by sub-section (3) of section 3 of the

Environment (Protection) Aet, 1986 read with sub-paragraph (3) of paragraph 39 and item (h) of
sub-paragraph (2) of paragraph 41 of the River Ganga (Rejuvenation, Protection and Management)
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Authotities Order, 2016, the Central Government hereby makes the following amendments in the said Order
number $.0. 5195(E), dated the 9" October, 2018, namely:—

2. In the said Order, in paragraph 2, in sub-paragraph II1, in item (ii), for the words “wiihin a period
of three years from the date of issue of this Order”, the words, letters and figures “before 15" December,
2019" shall be substituted.

[F. No. 05/46/2017-Hyd (NE)}]
RAJIV KISHORE, Executive Director {Admn.)

Note : The principal Order was published vide notification number §.0. 5195(E). dated the 9" Oclober.
2018 in the Gazetie of India, Extraordinary, Part 11, Section 3. Sub-section (ii). dated 10" October,
2018,
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